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(d) the reasons for this contamina-
gtion; and

(e) what steps have been taken to
avoid such contamination in future?

The Minister of Health (Shri Kar-
markar): (a) No, Sir.

(b) to (d) As there was a break-
down m the Kilokri pumping station
on the 21st January, 1958 which result-
.ed m an overflow of sewage water in
the river, the drinking water supply
had to be restricted in the Okhla area
for six days To prevent any possible
contamination heavy doses of chlorine
were administered bhoth before and
after treatment and pumping of water
from Okhla pumping station was stop-
ped, whenever there was any increase
of chlorinc content The people were
also adwvised, to boil water before
using, as a further precautionary
measure, through Press, Radio and
beatimng ol drums

(e) To prevent water of the river
from gelting contaminated by over-
flow of sewage from the Kilokr1 pump-
mg station in case there is a break-
down, the following steps have been
taken —

(1) The bypass under the Agra Canal
has been widened to four times its
onginal capacity which will divert the
sewage flow 1n largar @ antity from
the Barapulla Nulla 1uto the 1iver to
a point downstrcam of the intake

fu1) Steps have been taken to instal
additional sewage pumps

(in) Sluice vaives are proposed to
be mstalled in the pumps to prevent
water from entering into thc sewage
pump house

Employees of D.V.C.

*235. Shri S. M. Banerjee: Will the
Minister of Irrigation and Power be
pleased to refer to the reply given to
Starred Question No 1044 on the 1lith
December, 1957 and state:

(a) whether all the employees who
were so far declared surplus to the
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requirementgyf{a? Damodar Valley Cor-
poration been provided with
alternative employment; and

(b) if not, how many of them have
been left out?

The Minister of Irrigation and Power
(Shri 8, K. Patil): (a) No, Sir.

(b) 363,

Railway SIgeners

*236. Dr. Ram Snbhag Singh: Will
the Minister of Rallways be pleased
to lay a statement showing:

(a) the programme of importing
wooden and iron sleepers in the
country for meeting the Railway re-
quirements in 1958;

(b) the countries from which they
will be imported; and

(c) their approximate prices?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) to (c). A
statement 1s laid on the Table of the
T.ok Sabha. [See Appendix 1I,
annexure No 8]
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